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i king
rms mansufactxring cool ’p-

4581. SHRI G. Y. KRISHNAN: will
the Minister of PETROLEUM, CHEMI-
CALS AND FERTILIZERS be pleased
to state:

(a) the names of the firms manufac-
turing Cooking Gas Cylinders;

(b) the e charged per cylinder by
these ﬁrmspfr":m the oil compaies;

1¢) whether there is any variation in
‘the rates of cooking gas cylinders supplied
by the firms, if 80, the reasons therefor;

(d) the basis on which the m:u;?
money charged from customers is -
culated for cooking gas cylinders ?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS AND FERTILI-
ZERS (SHRI JANESHWAR MISHRA):
(a) Names of the firms manufacturing
«cooking gas cylinders are given below:

1. Ganon Dunkerley and Company
Limited, Bombay.

2. Hindustan General Industries Li-
mited, Delhi.

3. Hyderabad Allwyn & Metal Works
Limited, Hyderabad

4 Indian Gas Cylinders, F:nd‘bad.

5+ Kosan Meul Products Private
Limited, Bomba:

6. Bhri Ambica Cylinder Manufac-
turing Company, Ahmedabad.

3. Martin Burn & Company Limited,
tta.
8. Apeejay Structurals, Calcutta.

i dividual
hraior (o ach epiades vares from
Rs. 150/~ to Rs. 210/~

{c) Yes, Sir. The variation in the price
ylmdcruduetovarymgconof
manefacture for different firms on account
of factors like quantum of individual order
and -d:edule source and type of
steel used, type of regulators and other
ﬁm of gn qhndzn, and other variables
in the cost of manufacture.

(d) Security deposit charged from cus-
tomers is determmed by oil companies

n-mlyonthe basis of the procurement cost
cy}indmnd t?ukhﬂ.thzlmmbcr of
and costof this amount

supply
at normal bank rate of intcrest.
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ASMs and other Staff declared
‘Intensive’

4383, SHRI SAMAR MUKHERJEE:
Vill the Minister of RAILWAYS be
pleasad to state:

(a) whether it is a fact that even under

“Intensive”’;

(b) if m. why they are not declared as
such and their duty hours reduced;

(c) If not, the reasons lhudr; and

(d) what steps Government prapose to
take to mm mn:m in the
~ug period of uau’ on “Heavy Density

THE MINISTER OF STATE m
JHE MINISTR OF RAILWAY
(SHKi SHEO NARAIN). (a) to (d)
Wherever found justified under the sta-
tatory P m ~of the Hours of Em-

railway

mfud-ng Asstt. Station Mmm, §vm¢b~
men, Yard Staff ete, in heavy density
arcas have been cl: as ‘Intensive’
on the basis of the results of detailed job
analysis taking into account the of
action and inaction. Such job analysis
are conducted whenever there is a demand
to this effect either from the
stafl, recognised Unions, officers of the
Central Ind
or the Railway Admn. themldve!wnnder
it necemary to do so. Even where staff
are not clasified as ‘Intentive’ by the
Admn. and they feel aggreived against the
decision of the Admn. the Rulu provide
for appeals wluch Tie in the first instance

the Regi hbol.ll‘ C i
(Cannl) concerned and finally to the
Ministry of Labour.

As regards Loco Rumu“f Staff, their
work is such as does not fulfil the norms
laid down for their classification as
‘intensive’ and they are generally classi-

fied as ‘Continuows’ \mdc: the Hours of

Employment. Regulations..
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10-Hours Duty for Loco Running
Seaff

4384. SHRI SAMAR MUKHERJEE:
the Minister of RAILWAYS be.
pleased to state:

(a) whether recruitment and training of
additional 2700 staff for introduction of
lo-houu duty for Loco Running Staff

d on 1gth D ber, 1977,
hn been completed; ’

(b) if not, when it is cted to be
completed ; ' e

(c) has any circular been issued
hibiting work beyond 10-hours for
Running Staff;

(d) if o, may be furnished; .
M) a copy may urni

(e) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI:
SHEQ NARAIN): (a) and (b). The work
of filing up the additional poss with:
suitable trained :laﬂ on the zonal Railways .
is in progres.

(c) No.
{d) Docs not arise.

(¢) The imue of instructions in the:
matter is awaiting the appoiniment of alli
the additional staff.

Seabllisation of price of
Chloramphenicol

4385 SHRI SURENDRA BIKRAM:
Wi the Minister of FETRCLELM

CHEMICALS AND FERTILI-
ZF.RS be pleased to state:

(a) what are the reascns in detail as
to why the Government could not stabilise
'.he ice_ of Chlorsmphenicel at Rs.
524 r kg end it had to ircreete
it lo Rs. _'ﬁﬁrpu kg.;

(b) was this decision taken cn the
basis of reported undue En:ﬁt beirg mede
by converters of L-Base Chlorapm phenicol;

and

(c) if so, did the Government ask any
financial agency to conduct a survey and
what was the report of the agency ¥

THE MINISTER OF STATE IN THE,
MINISTRY OF PETROLEUM AND.
CHEMICALS AND FERTILIZERS
(SHRI JANESHWAR MISHRA): (a}
and (b). The sale price of Chloremphenico?
produced indigenowsly frcm  basic stages





